Corrigendum

Case No.: 59/NC/1/MEET/May/202425/3
Party Name: L&T - MHI POWER BOILERS PRIVATE LIMITED
Meeting No. and date: NC/1/MEET/May/202425/3 and 03/06/2024

Licence No. and Date: 0311016712/29/07/2022

The quantity “31853 Kg.” mentioned at para i may be read as “318053 Kg."

The other parts of the minutes of this case shall remain unchanged.
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Corrigendum

Case No.: 147/NC/1/MEET/May/202425/3
Party Name: SHIRODKAR PRECI COMP PRIVATE LIMITED
Meeting No. and date: NC/1/MEET/May/202425/3 and 03/06/2024

Licence No. and Date: 3111003097/09/02/2024

The quantity “240576 Kgs" mentioned at para iii may be read as “2405.76 Kgs”

The other parts of the minutes of this case shall remain unchanged.




